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(a) wherther the prices of essential
. commodities are fixed in the Super
Bazar day to day op the basis of open
market prices system ; and

{b) if so, the details thereof und
the stops Government propose to take
to stabilise the prices of essential
commodities so that the consumers arc
not affected everyday ?

" THE MINISTER QOF STATE OF
"THE MINISTRY OF FOQOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD): () and (b) The
prices of essential commodities in the
Super Bazar follows an active price

Super Bazar are not fixed day to day .
' on the basis of open market price system

policy in as much as it endeavours to
keep its prices competlitive with the
open market., Ia the event of a rise in
the wholesale price of any commaodity,
Super Bazar does not increase its prices
as long as existing stocks purchased at
lower prices are available. In the cage
of decline ib market prices, Super Bazar
reduces its prices even if the stock
hetd by it was purchased at a higher
rate. In order to avoid frequency of
price revision, the Super Bazar
generally, reviews its prices once in a
week. Super Bazar is also  selling
thirty-three essential items on “No
profit No loss’’ basis.
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Decision Taken by Central Insecticides
Board

2044. SHRI RAMPRASAD
AHIRWAR : Will the Minister of
AGRICULTURE be pleased to state :

(a) the current members of Central
Insecticides Board under section 4 of
the Insecticides Act, 1968 and what are
the salient features of the decisions
taken by this Board in its last three
meetings ;

(b) who are the current members
of the Registration Committee under
the Act and what are the major deci-
sions taken by this Committee under
section 5 of the Act during each of its
last three meetings ; and

(c) the names and other details of
institutions which are discharging the
functions of Central  Insecticides
Laboratory under section 16 of the
Insecticides Act ?

THE MINISTER OF STALE IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA)
(a) A list of the current ex-officio/
nominated Members of the Central
Insecticides Board is given in Statement
I.

During the last three meetings, “the
Board has been reviewing the function.
ing- of the Registration Committes, the






